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Shri Saptarshi Garg,

Joint Registrar (Vigilance),

Gauhati High Coutt,

Guwahati.

Smti. Suchandra Bhattacha rjee,

Drstrict & Sessions Judge,

Karimganj.

From

To,

Sub

Ref:-

$...
Dated Guwahati the C5'APril,2023

Station leave .

You r letter No )KD I 2022 I 17 9 3 dated 04.04.2023.

Madam,

With reference to the above, i am directed to inform you that you have

been granted station leave permission, with the official vehicle, at own cost,

from the morning of 06.04,2023 till the evening of O9.O4.2023, as prayed for.

Further, the next senior most ludicial offcer at the station will remain in charge of
your Court and offlce ln your absence.

Yours faithfully,

9L1.
RE I TRAR VIGILAN E

Memo NO.HC.VII-20 6t2013t3011/A. dated o-:/oti lz3,
Copy to

r--Z The Project N4anager, Gauhati High Court
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